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ANNUAL REPORT OF INDIAN TELE-
PHONE INDUSTRIES, BANGALORE
FOR 1964-65

The Minister of State in the De-
partments of Parliamentary Afairs
and Communications (Shri Jaganatha
Rap): I beg to lay on the Table a copy
of the Annual Report of the Indian
Telephone Industries Limited, Banga-
lore, for the year 1964-65 along with
Audited Accounts and the comments
of the Comptroller and Auditor Gene-
ral thereon. under sub-section (1) of
section 619A of the Companies Act,
1956. [Placed in Library. See No. LT-
6130(66].

GOVERNMENT RESOLUTION re PUNJAB
Bounpary COMMISSION

The Minister of State in the Minis-
try of Heme Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): On behalf of
Shri Nanda, I beg to lay on the Table
a copy of Government resolution
No. F. 17|7|66-SR, dated the 23rd April,
1966, constituting the Punjab Bound-
ary Commission. [Placed in Library.
See No. LT-6131/66].

12.08 hrs.
ESTIMATES COMMITTEE
HUNDRED AND FIRST REPORT

Shri A. C. Guha (Barasat): I beg
{o present the Hundred and first Re-
dort of the Estimates Committee on
the Ministry of Education—Aligarh
Muslim University.

12.08} hrs.

COMMITTEE ON PUBLIC
UNDERTAKINGS

THIRTY-FIRST REPORT

Shri Surendranath Dwivedy (Ken-
drapara): I beg to present the Thirty-
first Report of the Committee on
Public Undertakings on the Alloy
Stecl Project and Coal Washeries
Project of Hindustan Steel Limited.

12.08% hrs.

RE: RESOLUTION ON PUNJAB
BOUNDARY COMMISSION AND
DEFENCE OF INDIA RULES

Mr, Speaker: I was looking to Shri
Madhu Limaye; but he did ot
rise, though he had given notice
about the statement about the Bound-
ary Commission for Punjab, which has
been placed on the Table of the Housc.
He wanted to say something.
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The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): So far as the
appointment of the Commission 1s
concerned, we have exactly followed
what was mentioned in the original
statement. This wa$ just an imple-
mentation of the decision that has
been taken already. There is nothing
new.





